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RAJYA SABHA 

Wednesday, the 20th March, 1963/the 29th 
Phalguna, 1884  (Saka) 

The House met    at eleven   of the Ckck, 
MR. CHAIRMAN in the Chair. 

PAPERS LAID ON THE TABLE 

NOTIFICATION    UNDER    THE    NATIONAL 
HIGHWAYS ACT, 1956 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND AGRICULTURE 
(SHRI RAM SUBHAG SINGH): Sir, on behalf of 
Shri Raj Bahadur, I beg to lay on the Table, 
under section 10 of the National Highways 
Act, 1956, a copy of the Ministry of Transport 
and Communications (Department of 
Transport) Notification S.O. No. 513, dated 
the 12th February, 1963, issued under sub-
section (2) of section 2 of the said Act. 
[Placed in Library. See No. LT-1002/63.] 

ANNUAL     REPORTS     AND     ACCOUNTS  
1961-62) OF THE I.C.A. R. AND COMMITTEES 

FOR   VARIOUS AGRICULTURAL 
COMMODITIES 

 
NINTH REPORT   OF THE   PUBLIC 

ACCOUNTS   COMMITTEE   (1962-63) 

SHRIMATI K. BHARATHI (Kerala): Sir, I 
beg to lay on the Table a copy of the Ninth 
Report of the Public Accounts Committee 
(1962-63) on Finance Accounts of the 
Government of India—Chapter I of Audit 
Report (Civil),  1962. 

LEAVE OF ABSENCE TO DR. A. SUBBA 
RAO 

MR. CHAIRMAN: I have to inform 
Members that the following letter dated the 
10th March, 1963 has been received from Dr. 
A. Subba Rao: 

"On some private personal work I had to 
leave suddenly for home on the 24th 
February.    I expected    to 

[Placed  in  Library,     See No   LT-
1001/63.] 


